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5857, SHRI D. G, GAWAI; Will the

. Minister. of ENERGY be plaaseq fo

state: .

n) whaher no roster is being main-
tained for the reserved posts in the
Central Electricity Authority and
Ministry of Energy; '

.(b)i!w,thetemqnthenfnr;- -

(c) whether Government propese 16
give any incentive to the stagnated
Herd Drattsman in Central Electrfeity
Authority who have not been. given
incrament for the last 10 years:

{d) whether Government propose to
pramcte the Deparimentally qualified:
Senior Draftsman to the post of Head
Draftsman In' the Central - Electrieity’
Authority; and

(e) whether a number of posts In
different cadres are lying wvacant
Central Electricity Authority?

THE MINISTER OF ENERGY
(SHR!I P, RAMACHANDRAN): (a)
Rosterg are being maintained in the
C.EA. and the Ministry of Energy fur
filling up vacancieg reserved for Schew.
duled Castes and Scheduled Trlhu.

(b) Does mot arise,

{c) No such proposal Is unrlar u;lk
sideration. _

{d) According to the nmum
Rufles, a Senlor Drattaman in the pay’

ImﬂeafRs ‘425—T00 in the Centesd:
Electricity . Authority with 8 yesars’
service in the grade rendéred after
appointment thereto on a regular bakls
and' possessiniy ‘st lengt & certifionth i’
Electrical - or . Mechanical : Drafis






